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SHRI  JYOT1RMOY  BOSU:  We
have not received the gazettes.  This 
item should be withheld till such time 
you get a confirmation from us  that 
we have received the gazettes.

MR. SPEAKER: We will check up.

SHRI JYOTLRMOY BOSU; Sir, you 
have made an observation earlier that 
these gazettes must reach the Mem­
bers before the papers are laid on the 
Table of the House  This item should 
be withheld till such time you get a 
confirmation  that we have  received 
copies of the gazette. Let your Secre­
tary be directed to ascertain from us 
whether we have received the gazettes 
or not.

MR.  SPEAKER* I will look  into 
your complaint.

SHRI JYOT1RMOY  BOSU: Let it 
be withheld till then; we would  not 
allow this to be laid on the  Table 
today.

Tfatat :  (aparf 
3*n:**rwr) • vvm *njtarf ̂  ft w
$f  VFHWR f*F*TT | I

MR. SPEAKER: I hove  postponed 
this item to Monday.

ft fit! mw (yareTc) : xsvm
upHfrair#  g*T, 

wnr ?fr tfrlwr  inr vt ?rr «raT «rr ft? 
Wyrtfcr wr?  *3* tffjnr 
mf »nfr fiwu'c  nf ? (nmrar)

MR. SPEAKER: The matter is list­
ed for Monday.

t ’ «rrc 
vff  f ?

MR. SPEAKER: You should not be 
an advocate  for  everybody. The 
matter will be taken up in the form 
of adjournment motion on Monday....

(Interruptions)**

MR.  SPEAKER:  Do not, record.
You mutt give notice to me.

You should have given notice  to 
me. You must give notice to me.

(Interruptions)**

MR. SPEAKER; Without notice,  I 
won’t allow anything. Now Mr. Nara- 
simha Rao.

(Interruptions) *•

MR. SPEAKER: Give me notice. I 
will consider that. Without notice,  I 
will not.

12.10 hrs.

PUBLIC ACCOUNTS COMMITTEE

Statements

SHRI P.  V.  NARASIMHA RAO 
(Hanamkonda); I beg to lay on the 
Table, a copy each  of the following 
statements (Hindi and  English  veiv 
sions):

(1) Statement showing final replies 
of Government to the recommenda­
tions contained in Chapter V  and 
the action taken replies on the re­
commendations made in Chapter I 
of the Twenty-third  Report of the 
Public Accounts  Committee (Sixth 
Lok Sabha) regarding  action taken 
by Government on the recommenda­
tions contained in their Hundred 
and ninety-seventh  Report  (Fifth 
Lok Sabha) on Trade Fairs and Ex­
hibitions.

(2)  Statement  showing  replies 
of Government to the recommenda­
tions contained in Chapter V  and 
the action taken replies on the re­
commendations made in Chapter I 
of the  Sixty-ninth Report of  the 
Public Accounts  Committee (Sixth 
Lok Sabha) regarding  action taken 
by Government on the recommenda­
tions contained in their Two Hund­
red and thirtieth Report (Fifth Lok 
Sabha) on Expansion  of Mormugae 
Port.

••Wot recorded
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SHRI C. M. STEPHEN (Idukki): I 
just wanted to get an information. You 
would remember,  Sir,  there was  a 
demand from this House for a discus­
sion on the discussions with Mr. Kosy­
gin.  Finally, you made an announce­
ment that if somebody  writes,  then 
Government will be requested to do 
something like that. I wrote to you 
about 3 or 4 days back.

MR. SPEAKER:  I have passed  it
on.

SHRI C M.  STEPHEN:  I would
like to know from the Government at 
least this, “The  documents are with 
them, it is for Ihem to make onlv  a 
statement—whether they are going to 
make a statement and when they are 
going to make a statement. This is a 
matter which came up in the House. It 
was closed By a  decision  by  you. 
Therefore, 1 would like to get some 
Informal ion as to whether  and when 
the Prime Minister will make a state­
ment.

THE MINISTER OF PARLIAMEN­
TARY  AFFAIRS  AND  LABOUR 
(SHRI RAVINDRA VARMA):  Sir,
the communication, as you said, has 
been received by the Prime Minister, 
and a statement will be  made on 
Monday.

MR. SPEAKER: Now Calling Atten­
tion. Shri Kan war Lai Gupta.

(Interruptions) **

MR. SPEAKER; No. no.  You have 
not given any notice. I will not allow 
it. You must give notice. We must 
go according to the rules.

(Interruptions) **

MR. SPEAKER- I won’t allow any­
thing. Don’t record anything.

(Interruptions) * *

MR, SPEAKER- You  cannot have 
different rules  for different  persons. 
Now, Mr. Kanwar Lai Gupta. He is 
not here.  Mr. Harikesh Bahadur.

23, 1979 Blacklisting of certain 2$S 
commentators etc. 
by AIR (CA)

SHRI JYOTIRMOY BOSU; Yester­
day, Sir, in obedience to the Chair,  I 
sat down.

MR. SPEAKER: In obedience to the
Chair, again sit down please.

(Interruptions)**

MR. SPEAKER; No, no.  Don’t re­
cord.

(Interruptions)••

MR. SPEAKER- I have given full 

opportunity.  On Monday, there Will 
be the adjournment motion. Mr. Hari- 
l;csh Bahadur.

(Interruptions)**

wmvtnpm: wrnftwtTT

MR. SPEAKER; Don’t record.

(Interruptions)**

MR  SPEAKER •  Order,  order,
please.  Please go 011,  Mr. Harikesh 
Bahadur.

12.15 hrs.

CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

Reported black-listing  or certain 
Commentators, Writers, Journalists 
and Members of Parliament by A.X.R.

AND DOORD**’ SHAN
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••Not recorded.


